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(b) In the past few years. the con..c;-
truction of bio-gas plants baa been as 
under:-

Year No. of plant ----
1914-7S • 10710 

1975-76 • 14322 

1976-77 14228 

1977-78 16261 

1978-79 14756 

1979-80 15506 

(C) and (d). Yes, Sir. The propos. 
ed project on Bio-Gas Developme.l1.t is 
intended to be an attempt for setting 
up of larger number of bio-gas plants 
in the country. 
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1124. SHRI BALASAHEB VIKHB 
PATIL: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) the consumption and quota of 
levy sugar allotted by the Central 
Goversnment each State from various 
sugar factories from January to .June. 
1981 (month-wise); 

(b) whether most of the State Gov-
ernments have not been lifting their 
regular monthly levy sugar quota 
from April to July" 1981 if so, which 
are the states atld the quantity of 
levy sugar lifted by each State against 
their allotment (month-wise); 

(c) whether some states particular_ 
ly Rajasthan and Madhya Pradesh 
have appointed private agencies as 
their Transporting Agents to lift levy 
sugar from sugar mills to State; 

(d) whether these private agencies 
have been lifting sugar levy quota 
after two or three months; if SO the 
reasons therefor; , 

(e) what action Government hd\'e 
taken in this regard; and 

(f) the steps Government have 
taken to check blackmarketing in the 
supply of levy sugar and to ensure its 
availability immediately to the fair 
price shops for supply to the ~

mers? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI R. V. SW AMINA-
THAN): (a) A statement showing 
the monthly levy sugar quotas of the 
States fOr supply by the factories is 
attached. Actual consumption figures 
are not available. 

(b) In respect of 12 states and 
Union Territories, nameJy, Assam, 
Bihar, Madhya Pradesh, Meghalaya, 

~ Orissa West Bengal, ChandL 
garh (U.TJ· llelhi, Jammu and 




